
CENTRAL ADMINISTRATIVE TRIBUNAL
/ *  JABALPUR BENCH, JABALPUR

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

or V t' /

Da,ed2 M l£ L ^ t

Registration No. *^7^.. .
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0 .....  ................. ..................................................................  ....... Respondent (s)

A  copy of the ORDER dated.......\% . iv . .[.(!’ /.!....................passed by the Hon’ble

Tribunal in the above mentioned case is forwarded herewith for necessary action.
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A  n \  ^  S M I  1 ^haaip^Singh9 caunaal far the applicants
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• / y { v  - I  Shri Gapi Chauraaia an behalf af Shri

. |S0Ao Dharmadhikari caunael far the reapendents,

WSek • jj fhe  learned caunsel Ter the applicant ,

\  f  "|| seeks permissien ta uithdrau tha 0A. Permissi

L is granted. The 0A is dismissed as
i applicant

a  uithiraun*THa^ia at liberty ta f i l e  a frash

V Jap p lic a t ia n  ta apprapriate farum if as
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